01.04.2025 1 SUPPLEMENTARY CAUSE LIST

DELETION NOTE

1. CRL.L.P. 358/2022,CRL.L.P. 359/2022, CRL.L.P.360/2022 &
CRL.L.P. 362/2022 LISTED BEFORE HON'BLE MR. JUSTICE GIRISH
KATHPALIA AT ITEM NOS.74 TO 77 RESPECTIVELY ARE DELETED AS THE
SAME ARE LISTED BEFORE HON'BLE MR. JUSTICE RAVINDER DUDEJA.
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